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BEFORE 
THE HON’BLE MR. JUSTICE T NANDAKUMAR SINGH 

THE HON’BLE MR. JUSTICE S R SEN 
 
 

24.04.2015 
 
 
  Smti. M Deb, learned counsel entered appearance on 

behalf of the respondent No.1.  

  It appears that notice of this present writ petition had 

been issued to the respondents No.2 & 3 by registered post with AD 

as well as Dasti on 22.04.2015. 

  Await service report. 

  List this case on 25.05.2015.  

 

 

JUDGE      JUDGE 

 

Lam 
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BEFORE 
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THE HON’BLE MR. JUSTICE S R SEN 

 
 

24.04.2015 
 
 
  As prayed for by the learned counsel appearing for the 

parties, list this case on 22.05.2015.  
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